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From: Vivek Jain <viveksbagmar@gmail.com>
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To: arvind@trai.gov.in
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3R 3T 15 AT 2016 & the telecommunication(Broadcasting and cable services)
interconnection (Digital addressable cable television systems) (seventh amendment regulation,
2016 (no. 3 of 2016) o FAIST

}%2. Revenue settlement between the mso and ko and related rights and obligations

12.1 (d) thecharges collectedfrom the subscription of channels or bouquet of channels or channal
and bouquet of channel other than those specified under clause (a) shall be shared in the ratio of
65:35 between the mso and the Ico respectively.
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